DECLARATION OF ASSETS & LIABILITIES BY RATNESH SADA , MLA SONEBARSA (S.C.) BIHAR
I, RATNESH 5ADA son of Laxmi Sada aged 48 vears, resident of Vill.: Balia Simar , PO - Kundah , PS.:
Mahishee , Dist. ; Saharsa (Bihar) give hereinbelow the details of the assets (immovable , movable bank
balance, ete:) of myself, my spouse & my dependents ;

(1) Details of PAN and status of filing of Income tax return :

Sl Mo, |Mames Permanent The finuncial year for | Total income shown in
Account Number |which the last Income- |Income Tax Retumn (in
[ PAN) tax returm has been Rupess)
Hled____
1 Self DHIPS 0205 P 2007-18 Rs. 167,800/
2 Spouse- Saraswati Devi MIL NIL MNIL
3 Dependant | - Rajiv Kumar Sada MIL NIL WIL
4 Dependent 2 - Prince Kumar Sada MIL NIL INIL
5 Dependent 3 - Abhimanue Kumar Sada  [NIL NIL MIL
B |Pependent 4 - Rajnandani Kuemari MIL MIL MIL
7 Dependent 5 - Sudha Kumari MIL ML MNIL
A, Details of m *
Mofe:l. Assets in joint name indicating the extent of joint ownership will also have to be
given,

Mote:2. In case of deposit/Investment, the details including Serial Number, Amount, Date
of Deposit, the scheme, Name of Bank/Institution and Branch are to be given

Note 3. Value of Bonds/Share’ Debentures as per the current market value in Stock
exchange in respect of listed companies and as per books in case of non-listed
companies should be given.

Mote 4. Dependent here has the same meaning as assigned in Explanation (v) under
section 75A of the Representation of the People Act. 1951,

Mote 5. Details including amount is to be given separately in respect of each investment
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“12) That 1 give herein below the details of the assels {movable and immovable sre) of mysell, my spowse & all dependents :

A. Details of movable nssets 1 16022019

alsl g

Spouse- Saraswali Dependent | - |Dependent 2 - [Dependent 3 -] Dependent 4 {Dependent 5
51.MNo. |Description Self Drevi Rajiv Kumar  [Prince Kumar [Abhimanue (Rajnendani  [Sudha
Sadn E i Kumari
ii] Cash in hand Rz 33, B06- Fis 9 400/ huil NIL NIL MIL MIL
' Dietails of Deposit in Bank account (FDRs, Term Deposits
nnd all other types of Deposits including saving sccounts),
(i} IDeposits with Financial Institution, Non Banking Financial
Companies and Cooperative socicties and the amount in
mmnky gunnh damsrii
153]’ - Bilar Vidhan Sghha,Patna {Ade No. 20015881277)  [Rs.10,28.591.51 MIL NIL WIL NIL MNIL MIL
C.B.1, - Saharsa {A/C No. 3085996689 Rs. 3,02,781.00 MIL NIL MIL NIL MIL NIL
Post Office Saving Account Mo, 4044146205 { Jointly with 410 i d
i Devi . Wife) Rs.  4,243.00 NIL MNIL MNIL NIL MIL NIL
Details of investsnent in Bonds, Debenture/shares and units
{iii) in companies/miutual fimds and others and the amount. MIL MNIL NIL NIL WIL NIL MNIL
Deetails of investment in NSS, Postal Savings, Insurance
(ivi  |Policies and investment in any Financial Instrument in Post |
o Compal th u
P.No. 529291991 S.A.. m@;:m
lLIE of India :s' I. R.s:#Jh 821/ NIL 206,357 MIL 1NI.L MIL MNIL
T i HYLY) From:
(YLY-2012) 2811116
P.No. 1BOG3 140401
SBI Life Insurance Premium-Rs.5 57 B6T/- [NIL MIL NIL ML NIL NIL
IvLY-2013
Post Office NSC 30,000/ MIL MIL NIL NIL NIL MNIL
Post Office 3 Year TD - Jointly with Saraswati Devi, Wife |6,60.000/- NIL MIL NIL qN'lL NIL MIL
Post 15 |3, KW= &3, (i MIL NIL MIL NIL MIL
Personal loans/advance given to any person or entity RLi“’]‘ Sgﬁ_’:’a”d
(v} [including firm, Company, Trust etc. and other receivables A vanos B s NIL NIL NIL NIL [MIL MIL
fromn debtors and the amount. g '
- Mator Vehicles/Adrerafts/ Yachts/Ships (details of Make,
(vi)  |Registration Mo, etc, Year of Purchase and amount)
Muotar Cycle - Rajdoot (Second Hand) |, Reg, No. BR R 150005 NIL NIL NI
19RE0S1 IP]I.IIM'M = A H NIL L MIL NIL
Muotor Cyele - Yamaha | Reg. No. 9B 8230 , P ‘ NI r
Purchases - 2007 R 55,000 L ML WIL NIL MNIL MIL
g;i"‘f'“ Hawk BS 3 , Reg. No. BR 01D 2010, Purchases - [Rs.10,12,530/- NIL NIL NIL NIL NIL NIL
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.hT} lewelry, bullion and valuable thing (give details of weight
and value)
Gold Omaments 28 gms. Rs.81,2000- |75 gms. Rs.2,17,500/- [NIL NIL NIL Agme. 140 gme.
Fos. 0l SO0 |Fs. 1080000
Silver Omaments & Utensils 120 gms.Rs. 4,300/~ 860 gms. Rs. 38,700/~ |NIL NIL NIL o g o
_ o Rs. 12,6000 |Rs, 15300/
{wiil) | Amy other asseis such as value of Claims/interest
IT.¥. . Freeze & Other House Hold Rs. 45,000/ MIL NIL MIL MIL MIL NIL
Adtta Chakki -1 Rs. 25,0004 NIL MIL NIL ML MIL NIL
Thrashor -1 Rs, 25,000/ IMIL NIL MIL MIL ML NIL
Cow -2 & Buffallow - | Rs, 50,000/~ MNIL NIL MIL NIL WIL NIL
Goat - 3 Rz, 3,000/- MNIL NIL NIL NIL MIL NIL
(Mote : One Laptop /Computer set. Amount reimbursed Rs.
L0, 000/ by Vidhan Sahha 1
|(ix] |Gross Total value Rs.55,54.403.51 Rs. 308,600/ 06357/~ N MWIL Rs 107, L[ Rs. 1,23, 300
B. Details of Immovable assets : 1022019
| Description Self [Spouse Dependent - | [Dependent -2 |Dependent - 3 [Dependent - 4 |Dependent - &
(i} Agricultural Land
a) Kundah , Maheshi,
D¥izt. : Saharsa
b) Thanwar , Maheshi
Location(s) [zt Saharsa |MIL NIL NIL MIL NIL NIL
¢} Vanlia Simas, Saharsa
d) Thanwar , Maheshi
[rise. Saharsn
la} Khata No. 68 & 860
b) Khata No, 344 345
c) Khata No.
Survey numbern(s) 232,196,216
dy Khata no. 96 .
Khesra - 1454, 1487,
1508 and 1523 , 1508 |NIL
i} .45 Dissrmal b) 4.75
Dismal ¢} 22.61 Drismal {
Area {Total meazurement in acres) 1/3rd share ) dj INIL MNIL MIL MIL MIL MIL
#8 Decimal and 13
Pecimal , 22 Decimal
Whether inherited property o) & b) & e)-Yes NIL
(¥es or NO) dj- Mo
Date of purchase in case of sell d) December'16 and
acquired pronerty ] Mowember ' 18 i e ML, T L i
mmd (. cese af prstyssc) ot B thios of Rs, 7,52,675/- NIL HIL NIL NIL NIL NIL
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r Any Investment on the lund by
way of development, ML MIL MIL NIL NIL MIL NIL
comstruction eic
Approximiste Current market valye Rel Lﬂﬂ.ﬂﬂﬂ"’_- MIL MIL NIL MIL MIL MIL
(i) MNon-Agricultural Land NIL NIL WIL NIL NIL MNIL
Balia Simar , Kundha ,
HOestion Maheshi . Saharsa
Su num Khata No, 177
Area (Total measurement in sq. ft.) 2 Katha MIL NIL MIL MIL MIL NIL
““ﬂ‘“u';';‘“"” popeny Yes NIL
D.le?fpln'dusc in case of self NIL NIL HIL NIL NIL NIL NIL
Cost of Land (in case of purchase) gt the time of NIL NIL
NIL MNIL MIL NIL MIL
iourchase
Any Investment on the fand by
wity of development, NIL NIL NIL NIL MIL MIL NIL
consimuction eic
Approximate t market value Rs. 55,0000 NIL NIL NIL INIL NIL HIL
Commercial Building. NIL L NIL NIL NIL NIL
I i st} o i
Locationis)
Survey pumber(s)
Buil req [ Total rément i MNIL NIL MIL NIL MIL NIL MIL
Whether inherited property i ¥ * =
ATy NIL N 1L NIL MIL 1L IL
Date of purchase in case of self NIL NIL NIL NIL NIL NIL NIL
acauired property
(Cost of property (in case of purchase) at the time of NIL NIL NIL NIL NIL NIL NIL
purchase
Any Investment on the
property by way of NIL NIL NIL NIL NIL NIL MIL
\devislonment, constosction efc.
Approximate Current market value NIL NIL MIL |MIL NIL NIL NIL
Residential Building ;
{iv) s Sciadenie’ NI MIL NIL NIL NIL MIL
: Balia Simar , Kundha ,
Foina) Maeshi . Saharsa
Survey number(s) Khata No. 177
Aren (Total measurement in sq. fi.) | Katha 5 r NI NIL MIL NI NIL NIL
Built up Area (Total measurement in sg. i) 1 Katha 5 Dsoor NIL MIL NIL NIL MIL MWIL
Whether inherited property Yes { 173rd sahre) MIL NIL NIL NIL NIL NIL
[ Yes or NOY
Diate of purchase in case of self acqui MIL NIL NIL MIL MIL MIL NIL
Cost of property (in case of purchase) at the time of NIL NIL IL NIL NIL NIL NIL
Py e o fhe bt by v aieopeea, o 200 NIL NIL NIL NIL NIL NIL
consiruction et -
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4 !! A0 derake 4 LETe Current markis valie

Fls, 0,000, R0~

v)__|Other (such a5 interest in propery)

NIL

MIL

NIL

NIL

ML

NIL

NIL

¥il | Total of Current Market Value of (i) to (v] above

R, 20,55 000/-

MIL

IL

NIL,

MIL

MIL

MIL

(3) 1 give herein below the details of linhilities! dues to poblic fin

ancial institutions and

governmeni:-

5. Mo, |Description

Sell

Drevi

Spouse- Saraswati

Hajiv Kumar

Dependent | -

Dependent 2 -

Prince Kumar

Loans or dues to Bank/Financial
(i) Institution(s}

Loan or dues to any individusls/ Entity other than
|mentioned in (i) above,

Mame(s)

Amount outstanding

AP

NIL

MIL

MIL

MIL

Sads =~ |

Diependent

Abhimanue

MIL

3 =|Dependent 4

Rajnandani

[Kumoar Sncle JKumari  [Kymaed |

NIL

Dependent 5 -
Sudha

WIL

MIL

NIL

NIL

MIL

MIL

NIL

MIL

Any other liahil

NIL

NIL

NIL

MIL

NIL

ML

G tal of liabilities

NIL

NIL

NIL

NIL

NIL

Government Dues:
(i) Dues to departments dealing
with government

A

NIL

MIL

NIL

NIL

NIL

mimeelaifon
Dues to department dealing with supply of water

Dues to department dealing with supply of eleciricity

Dues to department dealing with supply of

Dues to depariment dealing
with government transport (including aircraft and
| heliconters)

Income Tax Dues

Wealth Tax Dues

Servige Tax Dues

——|Municipal Propesty Tax Ducs
Sales Tax Dues

Any Other Dues

(i) | Grand Total of all Gove, dues

NIL

MIL

MIL

Personal Details
PAN - DHIPSO205P
Gender - M

Date of Bith - 01-01-1871
Home District - SAHARSA

| hereby declare that the above details

are true

NIL

RIL

NIL

KIL

to the best of my knowledge and belief.
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Signature © __- ;;?,.
_ EAFH Ao
Place: PATHA Name mms:ﬂm {Pr

Aeladl9

Date: 16.02.2018 Designation: LA
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